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Export 01 Opium 

1444. SHRI D. P. JADEJA: 
SHRI M. RAM GOPAL 

REDDY: 
SHRI AM ARSL.""IH V. 

RATHAWA: 

Will the Minister of FINANCE be 
pleased to state; 

(a) wheth~r it is a fact tha~ opium 
export has declined during the last 
two years; 

(b) if so, the reasons therefor· and , 
(c) the measures taken by Govern· 

ment to increase its export? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
J~GANNATH PAHADIA): (a) Yes, 
SIr. The exports of opium have dec-
lined from 978 tonnes in 1977-78 to 
852 tonnes in 1978-79. 

(b) The decline in exports IS 
mainly on ac~ount of increased com-
petition from Poppy Straw and its 
concentrate produced in some other 
countries. 

(c) Government have given jn-
centive rebate in export price of 
opium to the buyers in ~espect of 
additions 1 quantities purchased by 
them. 

ltequtnmeDta ., Orktsa for Oil, Coal, 
Soft Coke, Cement etc. 

14+5. SHRI K. PRADHANI: Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether the Central Govern-
ment are aware ot the requirements 
of Orissa of oil, coal, soft coke, cement 
and edible oils and the actual alloca-
tions made during the last one year 
are not sufficient; and 

(b) if SO, whether Government are 
also aware that the wheat supplied to 
the state during the above is of bad 
quality aud unfit for human consump-

"tion? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STBBL 
AND MINES (SHRI PRANAB MUK-
HERJEE): (a) As per information 
received from the State Government 
of Orissa the actual allocations of 
keros.ene, diesel, coal, soft coke and 
cement have been not sUinclent to 
meet the requirements. As regards 
edible oil, the Central Government 
supplies only imported edible oIls to 
State Governments for distribution 
through the fairpnce shops. In the 
current year 1979-80, on a request 
received fronl the Government of 
Orissa, an allocatIon of 500 tonnes of 
refined rapeseed 011 and 30 tonnes 
of RBD palm oil was made in favour 
of Orissa. Of this to-date the State 
Government has lifted only 20 tonnes 
of RBD Palm oil, while the despatches 
of rapeseed oil have been arranged. 

(b ) No such complaints have been 
received by the State or the Central 
Government. However, the State 
Government has informed that com-
plaints about supply of bad quality 
of wheat to roller flour mills were 
received on some occasions and steps 
were taken with Food Corporation of 
India to replace the bad stocks and 
ensure supply of good quality stocks 
in future. 

Loans Advanced by Bank of India and 
JlDB to J[ohlnoor Mills 

1446. SHRIMATI PRA'fvllLA DAN-
DAVATE: Will the Minister of 
FINANCE be pleased to state: 

(a) whether the Bank of India and 
Industrial Development Bank have 
advanCed loans to the Kohi11oor Mills, 
Bombay in additio ... '1 to those given to 
this mill by the Central Bank of India; 

(b) if so, the total amount of such 
loans and the detailc; thereof; 

(c) whether follow up action pur-
suant to the findings of the one man 
Inquiry Committee on advances and 
credit facilities to the Kohinoor Mills 
has since been completed; and 
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(d) if not, the reasons for the de-
lay and the time by wbieh such aetion 
is 1ike~, to 'be completed'! 

THE MINISTER OF ST . .'\TE IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): (a) and 
(b). While Bank of India bas not 
sanctioned any assistance to Kohinoor 
Mills, the all India term-lending in-
stitutions including Industrial Deve-
lopment Bank of India have sanction-
ed a loan of Rs. 4 crores for financlng 
the Mills' modernisation-cum-rehabi-
litation programmes. 

(c) The follow up actions have been 
completed. 

(d) Does not arise. 

Import of Foreign Clothes fOr 
Di~tribution to Poor 

1447. SHRI G. Y. KRISHNAN: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether some case:) have com.) 
to the notice Of Government that cosey 
foreign clothes particularly ready-
made are being imported from foreign 
countries On the pretext of free dis-
tribution to the poor; 

(b) if so, the details thereof; and 

(c) what action Government pro-
~pose to take to stop such import and 
to bring to book the defaulting cus-
toms officers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SI-IRI 
JAGANNATH PAHADIA): (a) and 
(b) . It has been reported by the 
Collector of CustoPtis, Madras, that 
some cases of abuse of the Customs 
duty exemption available in respect 
of clothing received as g'Ifts from 
donors abroad for purposes of free 
distribution to the poor and needy, 
have come to notice. Appropriate 
action was taken under the relevant 
provisions of the law in such cases 
which involved, during 197B-79, 
foreign clotlUng worth a bout Rs. 12 

Iaklts, and during 1979-80 fbreiiD 
clothin, worth about Rs. 6 laklul. 

(c) The related notification has 
been suitably amended ,vith a view 
to providing additional safeguards 
aimed at preventing abuse oi the 
duty concession WIthout standing in 
the way of bonafide gifts. For exam-
ple, gifts supplied to indivlduals in 
India have been excluded trom the 
purview of the exemption. N eces-
sary guidelines for determining the 
eligibility of the purported gifts to-
the duty concession have been suit-
ably spelt out in the related notifica-
tion to include such factors as the 
activities and the bonafides of the 
importing organisation, the area of its 
operation, its financial resources, the 
status of the donor organisation, the 
sartorial habits of the peo.ple am-
ongst whom the imported goods are 
to be dlstributed and the eIimatie 
conditions in the area where the goods 
are to be dis,tributed. 

No involvement of any Customs otR-
cer in the misuse of the duty free con-
cession in these cases, has come to no-
tice. 

Popularity of Life Insurance in India 

1448. SHRI G. Y. K.RISHN.~N: Will 
the Min'lster of FINANCE be pleased 
to state: 

(a) whether it is a fact thart Life 
Insurance is an unknown concept to 
a vast majority of the earning popu-
lation in India and over 75 per cent of 
those who make their own living are 
in the dark about life insurance and 
urbanites are less SO than villagers. 

(b) whether any study has been 
conducted by Government in this re-
gard; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): (a) to 
(c). In its Report entitled "Attitudes 
Towards Lite Insurance Cover" pu,p-
lished in December, 1979, the National 




